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In the Karnataka High Court, Principal Bench

Case No : Writ Petition No. 13841 Of 2025 (GM-PASS)

Siddharth Kumar Gupta APPELLANT

Vs

Union Of India & Ors. RESPONDENT

Date of Decision : 08-05-2025

Acts Referred:

Citation : (2025) 05 KAR CK 0370

Hon'ble Judges : M G Uma, J

Bench : Single Bench

Advocate : Abhinay S, Shanthi Bhushan H

Final Decision : Allowed

Judgement

M G Uma, J

1. Heard learned counsel Sri.Abhinay S, for Sri. Gururaj Mamdy for the petitioner
and Sri.Shanthi Bhusan H, learned Deputy Solicitor General of India for
respondents.

2. Learned Deputy Solicitor General of India for respondents produced the copy
of the order dated 11.03.2025 passed in W.P.No.280/2025 by the coordinate
bench of this court and submits that similar question was raised in the said writ
petition and a detailed order has been passed. Hence, he submits that the
present writ petition can be disposed off with similar conditions.

3. Learned counsel for the petitioner has no objection for imposing such
conditions for allowing the writ petition. Accordingly, I proceed to pass the
following:

ORDER

(i) The writ petition is allowed.

(ii) The petitioner is directed to approach the criminal court in C.C.No.5541/2022
seeking issuance of a short validity passport, upon which the court shall consider
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such request strictly in accordance with the Act, Notification No.GSR-570E dated
25.08.1993.

(iii) On receipt of the request and production of necessary materials, the court is
directed to consider the application of the petitioner expeditiously.

(iv) The court shall not reject the application / permission for issuance of a short
validity passport only on the ground of pendency of the criminal case before it.

(v) The petitioner, in the application, shall clearly indicate the reason and the
details of the itinerary.
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